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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, AT

NEW DELHI

ORIGINAL APPLICATION NO. 341 OF 2022

IN THE MATTER OF:

Deepak Awasthi Applicant
Versus

State of Uttar Pradesh .....Respondents
INDEX
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Through,

Harike L/\/QM

(HARSHITA RAGHUVANSHI)
Advocate for the Respondent No.5,
Chamber No. 439, 4" Floor,

Block D, Additional Building Complex,
Dated: 30.03.2025 Supreme Court, New Delhi-01

New Delhi
Mobile No. 809021 7309
E-mail: harshitaraghuvanshi hotmail.com
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as under:

1. That I am well conversant with the facts of the present case and competent to
swear this affidavit before this Hon’ble Tribunal. The contents of this affidavit are
true and correct to the best of my knowledge, based on official records and nothing
material has been concealed.

2. That this original application is registered on the basis of a letter petition. An issue
has been raised regarding illegal settlement in Sarjupurba colony at downstream of
Ranighat on the flood plain of River Ganga in Kanpur, Uttar Pradesh. The
grievance is that as a result of illegal construction and encroachment by settlement
in that colony, garbage, polythene and sewage is being directly discharged in river
Ganga. It is also the grievance that ancient Ghats of Ranighat, Barighat,
Tiwarighat and Rameshwarghat are being damaged and river flow has been
narrowed down due to the illegal encroachments.

3. The Hon’ble Tribunal by order dated 19.11.2024 was pleased to direct to file the

RApllon Taken Report by Respondent No. 5 for clearance of encroachment.
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4. That in compliance of the above-mentioned order, the action taken by the
respondent is being submitted herein, A copy of the letter dated 03.02.2025 is
annexed herewith as Annexure 1,

5. That on 03.02.2025 a letter was sent to the Sub-Divisonal Magistrate (Sadar),
Kanpur Nagarregarding order dated 19,11.2024 passed in Original Application No,
341 of 2022 Shri Deepak Awasthi vs State of Uttar Pradesh & Ors. in NGT, New
Delhi.

6. He has been informedin relation to the above that Hon'ble NGT has passed an
order to remove the said illegal colony. Hon'ble NGT has been informed that the
said illegal colony was built about 40-50 years ago, in which about 100-150 houses
are built. A survey of the site in questiorll was conducted, according to which about
68 kutcha-pukka constructions are located in Pocket A and about 63 kutcha houses
are located in Pocket B. The occupants appear to be from the weaker income
group, whose list is attached. The site in question was surveyed, according to which
Surajpurva Basti was found to be located on Arazi number 67 of village Katra
Kanpur Kohna and Arazi number 774 part, 777 part, 779 part and 782 part of
village Katra Lodhavakheda.According to the Khatauni of village Katra Kohna for
the year 1427-1432, Arazi number 67 area 0.020 hectare is recorded in the rights
of non-transferable landholders in category-2 account. The Khatauni of village
Katra Lodhavakheda is sealed and on inspection of the sea.led Khatauni, the
certified copy of the said Khatauni could not be obtained due to the records being

di]apidated This office again issued letter number D/696/ Tehsildar-1 K.D.A dated
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- village Katri Lodhvakheda for the year 1419-1424, account number-188, Arazi
number- 774 area 0.1600 hectare, 777 area 0.2500 hectare, 779 area 0.0500 hectare
and 782 area 0.7000 hectare are recorded in the account of new fallow land.

7. The right to take action in relation to the land of Gram Samaj in village Katri
Kohna and Katri Lodhvakheda is vested in the Tehsildar / Sub-District Magistrate
Sadar.In continuation of the above, the following action is required:-

1) Survey the families residing at the site in question and find out whether the
residing families are from the weaker income group or below the poverty
line, who are eligible to be given the benefit of any government scheme.

2) Please take action as per the relevant provisions of the Revenue Code-2006
to vacate the land of the persons residing on the land of the village society
as per the rules.

8. It was requested to please take action as per rules on point number 1 and 2 and
inform as soon as possible.

9. That a reminder letter dated 20.03.2025 has been sent to theSub-Divisonal
Magistrate (Sadar), Kanpur Nagar reiterating the contents of the letter dated
03.02.2025 and urging to please take action for.clearance of action. A true copy of
the letter dated 20.03.2025 is annexed herewith as Annexure 2.

10. That reply/ response is awaited from the Office of SDM (Sadar), Kanpur Nagar.

11.That any further directions passed by this Hon’ble tribunal will be complied
promptly.

12, Hence the present affidavit is being filed for kind consideration and perusal of this
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VERIFICATION:-

<L

DEPONENT

Verified at Kanpur, on  th day of April, 2025; that the contents of the present
affidavit are true and correct to my knowledge, no part of it is false and nothing

material has been concealed therefrom.

DEPONENT

Certified that this documents presented
affidavit swarn pefore i g5
by shri ‘_,fl‘n;,.z A (dbortl Al o PN
The Conents have bean read over and
expiained o him wg iichititiad

BY Shiiuiurersirerserrennes o P AR ?on§’-

Mukesh Kumar 8¢ : A
(Nolary Govt, of Indiad Kangu viaaai (U
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ANNEXURE 1

Office
Kanpur Development Authority
Section- (Land Bank) Zone- 1
Kanpur Nagar

Letter No.:- D/773/ Tehsildar-1/KDA/2024-25 Date:-03-02-2025

To.
Sub-Divisional Magistrate (Sadar),
Kanpur Nagar

Subject:- Regarding order dated 19.11.2024 passed in Original Application No.
341 of 2022 Shri Deepak Awasthi vs State of Uttar Pradesh &Ors. in NGT, New
Delhi

Sir.

It is to be informed that the original application number 341/2022 is due for
consideration before the Hon'ble National Green Tribunal, New Delhi. In the said
original application, it is complained that Surajpurva illegal colony is situated below
Ranighat in Kanpur which is polluting the river Ganga.

In relation to the above, Hon'ble NGT has péssed an order to remove the said illegal
colony. Hon'ble NGT has been informed that the said illegal colony was built about
40-50 years ago, in which about 100-150 houses are built. A survey of the site in
question was conducted, according to which about 68 kutcha-pukka constructions are
located in Pocket A and about 63 kutcha houses are located in Pocket B. The

occupants appear to be from the weaker income group, whose list is attached.
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The site in question was surveyed, according to which Surajpurva Basti was found to

be located on Arazi number 67 of village Katra Kanpur Kohna and Arazi number 774

part, 777 part, 779 part and 782 part of village Katra Lodhavakheda.

According to the Khatauni of village Katra Kohna for the year 1427-1432, Arazi

number 67 area 0.020 hectare is recorded in the rights of non-transferable landholders

in category-2 account. The Khatauni of village Katra Lodhavakheda is sealed and on

inspection of the sealed Khatauni, the certified copy of the said Khatauni could not be

obtained due to the records being dilapidated. This office again issued letter number
D/696/ Tehsildar-1 K.D.A dated 24.12. Tt was sent on 2024, in continuation of which
on 04.01.2025, according to the Khatauni of village Katri Lodhvakheda for the year
1419-1424, account number-188, Arazi nun-lber- 774 area 0.1600 hectare, 777 area
0.2500 hectare, 779 area 0.0500 hectare and 782 area 0.7000 hectare are recorded in

n to the land of Gram

the account of new fallow land. The right to take action in relatio

Samaj in village Katri Kohna and Katri Lodhvakheda is vested in the Tehsildar / Sub-

District Magistrate Sadar.

In continuation of the above, the following action is required.

1. Survey the families residing at the site in question and find out whether the residing

families are from the weaker income group or below the poverty line, who are eligible

to be given the benefit of any government scheme.

2 Please take action as per the relevant provisions of the Revenue Code-2006 to vacate

the land of the persons residing on the land of the village society as per the rules.

i
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Please take action as per rules on point number 1 and 2 and inform as soon as

possible.
As attached above.
Secretary
Kanpur Development Authority
Kanpur
Copy:-
1.Respectfully presented to the Vice-Chairman for your kind perusal.
Secretary

Kanpur Development Authority

Kanpur
Signed by

Ajay Kumar Pandey

Date 30.01.2025

/[True translated copy//
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